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                                   NOTICE 

 

All concerned are hereby informed that w.e.f. 16th January, 2020  

Onwards National Company Law Appellate Tribunal (NCLAT) will be functioning in 

the 2nd & 3rd Floor of Mahanagar Doorsanchar Sadan (M.T.N.L. Building), 9, 

CGO Complex, Lodhi Road, New Delhi — 110003. 

 

By the order of Hon’b1e Chairperson 
 

                                                                                            -sd/- 
 

                                                                                                             Registrar 
 

 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 30.01.2020 (THURSDAY) 

COURT III 

10:40 AM 
 

In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, Member (Judicial), Hon’ble Mr. Justice Venugopal M., Member 

(Judicial), and Hon’ble Mr. Vijai Pratap Singh, Member (Technical) 

 

For Orders  

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 906 of 

2019 
 

Rakesh Wadhawan. 

Vs. 

Bank of India & Anr. 

Subir Kumar  Subrata Roy-BOI 

Meghna Rao-R2 

Sonali Khanna 

2.  Comp. App. (AT) 

(Ins) No. 1073 of 

2019 

 

Hussan Kadri 

Vs. 

Edelweiss Asset Reconstruction Co. Ltd. 

& Anr. 

Ramesh Kumar 

Mishra  

Bhoomika Babbar 

3.  Comp. App. (AT) 

(Ins) No. 1300 of 

2019 

 

Ashok Mehra  

Vs. 

Anil Anchalia, 

Interim Resolution Professional of 

Atlantic Projects Ltd. & Anr. 
 

Siddhartha Sharma Anil Anchalia-RP 

P. Majumdar-OBC 

4.  Comp. App. (AT) 

(Ins) No. 1303 of 

2019 

 

Allahabad Bank 

Vs. 

Poonam Resorts Ltd. 
 

With 

Reema Khorana Anupam Sanghi 

5.  Comp. App. (AT) 

(Ins) No. 1304 of 

2019 
 

Allahabad Bank. 

Vs. 

Link House Industries Ltd. 

Reema Khorana Anupam Sanghi 
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6.  Comp. App (AT) 

(Ins) No. 1420 of 

2019 

 

Karan Gambhir  

Vs. 

Sajeve Bhushan Deora & Ors. 

 

 

With 

Karan Gandhi Rudreshwar 

Singh-R1 

Sumesh Dhawan-

R2 

Rakesh Kumar-

R3,4 

7.  Comp. App. (AT) 

(Ins) No. 1430 of 

2019 

 

DD Real Estate Pvt Ltd. 

Vs. 

Sajeve Bhushan Deora & Ors. 

Liquidator for Forgings Pvt Ltd. 

Akshay Ringe  Akshay Ringe  

8.  Comp. App. (AT) 

(Ins) No. 1439 of 

2019 
 

State Bank of India 

Vs. 

Venugopal Dhoot & Ors. 

Bishwajit Dubey Manish Jha 

9.  Comp. App. (AT) 

(Ins) No. 10 of 

2020 

 

CA Rita Gupta 

Vs. 

Shilpi Cable Technologies Ltd. 
 

Mukund Rawat  

10.  Comp. App. (AT) 

(Ins) No. 12 of 

2020 

 

IFGL Refractories Ltd. 

Vs. 

Agrawal Structure Mills (P) Ltd. 

Pradhuman Gohil Kumarjit Banerjee 

 

For Admission (After Notice) 

11.  Comp. App (AT) 

(Ins) No. 82 of 

2017 

 

 

J.K. Jute Mill Mazdoor Morcha 

Vs. 

Juggilal Kamlapat Jute Mill Company 

Ltd. 
 

Nishat Ahmed Abhijeet Sinha 

Tarun Mehta 

C. S. Chauhan 

12.  Comp. App. (AT) 

(Ins) No. 68 of 2019 

  

B.Prashanth Hegde. 

Vs. 

State Bank of India & Anr. 

M.Theepa Ashwini Kumar 

Singh-R1 

Mukund P Unny-

RP 

13.  Comp. App. (AT) 

(Ins) No. 276 of 

2019 

 

 

 

Aassaan Global Trade  

Vs. 

Vasudevn, 

Resolution Professional & Ors 

 

 

 

 

With 

A.Muraleedharun D. Sreenivasan-R1 

Vineet Ranjan-R3 

Yashraj Singh 

Deora-R4 

Madhusmita Bora- 

R7 

R. Murali & Bijoy 

Kumar Pradhan-

R12 

14.  Comp. App. (AT) 

(Ins) No. 557 of 

2019 

 

M.Mohamed Fahrudeen  

Vs. 

Vasudevan 

 

RP, Tiffins Barytes Asbestos & paints 

Ltd & Ors. 

With 

B.Karuna Karan  D. Sreenivasan-RP 

Bijoy Kumar 

Pradhan-R2 

Madhusmita Bora-

R3 

15.  Comp. App. (AT) 

(Ins) No. 653 of 

2019 

 

Dr. Ravi Shankar Vedam 

Vs. 

Tiffins Barytes Asbestos and Paints Ltd. 

& Anr. 

With 

Neha Nagpal K. Moorthy –R1& 

R2 

Vasudevan-RP 

16.  Comp. App. (AT) 

(Ins) No. 716 of 

2019 

 

 

Aassaan Global Trade. 

Vs. 

Tiffins Barytes Asbestos and Paints Ltd 

& Anr. 

With 

Shantanu Singh  Madhusmita Bora-

R2 

D.Sreenivasan-RP 
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17.  Comp. App. (AT) 

(Ins) No. 803 of 

2019 
 

Ravi Shankar Vedam. 

Vs. 

Udhyaman Investments Pvt Ltd & Ors. 

Ravi Raghunath. Madhusmita Bora-

R1 

D.Sreenivasan-RP 

18.  Comp. App. (AT) 

(Ins) No. 752 of 

2019 
 

Andal Bonumalla. 

Vs. 

Tomato Trading LLP & Ors. 

Bommineni 

Vivekananda 

Piyush Bhardwaj 

19.  Comp. App (AT) 

(Ins) No. 1410 of 

2019 

 

Vijay Kumar Iyer 

Vs. 

GTL Infrastructure Ltd. 
 

 

With 

Misha  Shyel Trehan 

20.  Comp. App (AT) 

(Ins) No. 1503 of 

2019 
 

Vijay Kumar Iyer 

Vs. 

GTL Infrastructure Ltd. 
 

 

With 

Charu Bansal K. Datta 

21.  Comp. App. (AT) 

(Ins) No. 26-27 of 

2020 

 

State Bank of India  

Vs. 

GTL Infrastructure Ltd & Anr. 
 

With 

Raunak Dhillon   

22.  Comp. App (AT) 

(Ins) No. 08 of 

2020 

 
 

GTL Infrastructure 

Ltd.  

Vs. 

Vijay Kumar Iyer 
 

Diya Kapur  

   
   

 

 

Copy to: - 

 

1. Notice Board                                                                                                             By Order 

2. Reception           

3. Record File                                          -sd/-  

4. Website: www.nclat.nic.in                                                                                    Registrar       

http://www.nclat.nic.in/

